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Change in Name of Institute fax'
Physically Handicapped, New Delhi

3248. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of
SOCIAL WELFARE be pleased to
state:

(a) whether it is a fact that there
is great resentment among the staff
of the Institute for the Physically
Handicapped, 4, Rouse Avenue Lane,
New De’hLl, after it has been taken
over by Government;

(b) why the name Of the Institute
has been changed from Jawaharlal
Nehru Institute of Physical Medicine
and Rehabilitation to Institute for the
Physically Handicapped;

(c) whether the students of Physio
Therapy and Occupational Therapy of
the Institute have demanded that the
name should be changed and if so,
what action has been taken; and

(d) whether the Institute is work-
ing as a subordinate office or autono-
mous body?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) No, Sir. Recently, the students
of the Institute had staged some agi-
tation in support Of their d&nands
mainly for the reinstatement of one
of the employees who had been dis-
charged frqjn service. The ’employes





